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1. Smt. Indira ICumari 

2. Shri A.M. Velu 

J. Shri Bapusabeb Parulakar 

4. Shri Qui Saleem 

s. Km. Kamla Kumari 

Is it the plelsures of the House that 
leave as recommended by thc Committec 
may be lI'anted ? 

SOME HON. MEMBERS: Yes. 

MR-SPBAKER: The leave is granted 
The Mcmbers ",ill be hirorrfted accord-
ina1y. 

( Intefrllptlonl) 
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12.06 hr •. 

PUBLIC ACCOUNTS COMMITTEE 

HUNDRED AND SEVENTY-SE. 
COND AND HUND.RED AND 

SEVBNTY-THIRD REPORT 

SHRI SUNIL MAITRA (Calcutta North 
Eat): I beg to present ·the followina Reports 
(Hindi· and English versions) of the Pulic 
Accounts Committee: 

(1) Hundred and Sevcnty-second Re 
port relating to Ministry of External 

2nd AUIUlI to ~th August, 1983 

. IOlb AUlUlt to 36th AUlust, j 983 

25th July to 26th AUldst. 1 ;8~ 

2UI Augult to 26th AUluat, 1983 
J !tb Novembe-r to 22nd No'Vem" 
ber and ht Decembet to 22ftd 
t>ecember, 1983. 

I ~th No_mber to 22nd Novem-
ber and 1st Deceh1ber to 22nd 
Dec&!rnber t 1983. 

Affairs on action taken by Govern-
mcnt on the recommcndations 
contained in the Hundrcd and 
sixtccnth Report of tbe Committee 
reprdina Purchase Operations 01 
of the Supply-win. in the Hip 
Commission or india, London. 

(2) Hundrcd and Sevcnty-third Report 
relatin. to Ministry of Rural 
Devclop",cnt on 8ttion taken by 
Government on tbe recommenda-
tions contained in tbe Ninclicnth 
Report of the Commi l tee reprdiDI 
Food for work Programmc. 

12.07 hrl. 

ESTIMATES COMMITTEE 

FJPTY .. SEVENTH AND FIFTY 
BIOHT RBPORT AND MINUTES 

SHRI TRIDI8 CHAUDHURY (Ber-
hamporc): I bel to present t:te fonowing 
Reports and Minutes (Hindi and Enalilh 
versions) of the Bstimates Committcc :-

(i) Fifay .. seventh Report on the 
Ministry of Railways Tran~"or
tation of peri~bable commodi-
ties by Railways and Minutes 
of thc Sittings of tho Committec 
relatins thereto. 

(ii) Flfty-eisht Reporth on the 
Ministry of Finance-Re-structur-
ing of Demands for Grants Nos. 
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. 54 and S5 of the Ministry of 
Home Af'fain aDd MinuteS ot 
tbe sittiap df the Commttoe 
relatial thereto. 

. ti.OIIn. 

COMMITTEE ON SuBoRDINATE' 
LEGiSLATION 

TWENTY-FOURTH RBPORT 

SHRI a.s. SPAa&OW (Julh.dur): I 
bea to present tbe Twcnty-fourth R.rt 
(Hindi and EDilisb V'l'IiODS) of tbe Commit-
tee on Subordinate Leaislation. 

12."1/2 m. 

COMMITTEE ON PETITIONS 

FIFTEBMTtI UPO. l' 

SHRI BANWARI LAL BAJRWA 
(Tollk) : I bts 10 ~r_nt the Fifteenth 
Report (Hindi and Bnalilh versions) rlf the 
Committee on Petition •. 

12.09 l1l'i. 

CALLING AftEN110M TO MAnER 
OF URGENT PUBLIC IMPORTANCE 

REPORTED EN MASSB RESIGNATION 
BY SCIENTISTS, DAIRY PROFESSIONALS 
AND OTHSR OPPICIALS OP THB NATIO-

NAL DAIRY DEVBLOPMBNT BOARD. 

SHRI CH1NtAMANI PANIGRAHI 
(Bhubaneswar) : I call the attention of tbe 
Minister or A,rlculturo to the foDowinl 
matter ot urMnt public importance and re-
quest that be may mate a statement 
thereon : 

"The reported EN MASSE resignltion 
by the officers of National Dairy 
Development . Board and the re&e.i 
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dOb of tbc Ooverrun.t ill ...... 
thontC).' , 

THE MINI&TBR OP AOIUCULTURB 
(RAO BIRBNDRA $!NOH) : Sir. anum"" 
of orficerl of' Nati~1 Daily DeYelopJDaJ1 
Board submitted their res;lD8doDl to tile 
Secretary, NatioDal DailY Deftiopmeat 
Board on December 13, 191) who rorwar ... 
these resipationl aloq witb biB OWD OD 14tJl 
December, 1983 to the Chairman, National 
Dairy Deyelopmeut Board. These resipa-
tiODS were u a reaction to the teply liven 
by the GOYel'DlDeJlt in rcapomc to tbc Ua-
started QdesttOD No. 133~ on 2.12-1983 iD 
fta.jya Sabh.l. Oft December 11, ttS3, the 
ChilirrtJan, Nat'onat Oait)' l)eveJoPmcrit 
Board, Dr. Kurien wrote to Secretary, Na-
tional Dairy Development Board, decJiniDI to accept their .... i_tloa. aDd aaJdOl him 
to advise the officers not to press the matter 
lIJjy further. ~11. N"'oaal .Dairy 
Developmmt Board, h .. btOUfilt tbe CbaIt .. 
nut. "ter to the notice tlr lb. OmOllI 
aad .... u.aed dleID to CODiiab. WIt1a theit 
work. 

The OovetdrlM!ftt hI~,· on more than 
. one occasion, stared in Parliament tbat the 

Naito_) Dairy Dewlopmeat BaIrd have 
done .ood work in connection with the 
dairy development proarammea included in 
our Five Year Plans and Government bas 
been living ruJl support to tbe Indian Dair1 
Cor.,ottionrN'atidrial Dairy Deveiopment 
Board in tb.tr impJertleDtatioa. The deci-
sion to evaluate tbe workin. of Indian Dairy 
Corportion!Mati9dal Dairy DeveJopmebt 
Board referred to in the reply to tbe above 
mentioned UUltarred Question on December 
2, 1983 is intended to assess the Icheive-
malts of the proaramme and to improve It. 
implementation by sua_tina measures to 
remove any sbottcomingt Ud bottlenecks 
in tbe course of iis implementation. An 
evaluation with similar objective had been 
done with regard to Operation Flood I. 

I need bardly say that the evaluation 
will be objective and impartial and tbere 
sbould be no room tor aDY misunderstand· 
ina or mislivina on this &cCOuat. The de-
cillion to evaluate the proaramme had been 
taken before the publicatiOD of tho article 
In the Illustrated Weekly of India and had 
notbina to do' ~th it. 


